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Department of the Bombay Local 
Head Office of the Bank and based 
on its findings disciplinary proceed
ings were initiated against the offi
cials involved. The position regard
ing the action taken against the va
rious officers are indicated below:

Name Punishment

1. Shri D.D. Tjlak 
Branch Manager.

2. Shri S. P. Men- 
joge, Accountant.

3. Shri R.N. Valc an- 
gkar, Field Officer

4. Shri R.D. Kriplani 
(Then) Regional 
Manager.

5. Shri V.K. Hertekar
(Then) Regional 
Manager.

6. ShriN.V. Gude, 
(T .en) Area 
Supdt.

7. Shri V.V. Hari- 
haran Branch
Inspector

Dsmissed from Ser
vice.

Dimissed from Ser
vice.

He resigned from 
Service consequent 

on his demotion to 
Qerical Cadre from 
Officers Cidre in 
the Bank.

D ;scipline.ry proceed
ings are being finalis
ed.

D'sci pU nary proceed- 
ings are being fina
lised.

He Wc.s called upon 
to retire from 
Service. The official 
has since expired.

Inve*tigjation being 
conducted to 
accountability.

fix

The Bank has initiated legal ac
tion against the defaulting borrow
ers. The bank has also registered a 
case of forgery and cheating with 
the Bombay Police against one of 
the constituents. The Bank has also 
lodged a formal complaint with the 
Central Bureau of Investigation in 
May, 1977. The CBI have been re
quested to register a case and take 
up investigation of this matter.
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Separate corporations for Oil, and 
Oilseeds

2958. SHRI D. D. DESAI: '  •

SHRI G. Y. KRISHNAN: 

SHRI SHIV SAMPATI RAM:

Will the Minister of COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION be pleased to state:

(a) whether Government are pro
posing to have separate corporation; 
for edible oils and oilseeds trade; and -

(b) if so, the main features there
of?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA
RIA): (a) and (b). A proposal to 
have a Corporation or a similar ins
titutional arrangement for edibl^ 
oils and oilseeds is being examined 
by the Government.




